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COpy of order dated 17.2. 1993 passed in OA

Pradeep Kumar Vs, Union of

Date of order
17.2.1993_

Mr.P.V.Calla, Counse

Mr.Manish Bhandarj,

The le arned counsel

undertakes to file the reply within a week. Copy
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may be given to the 1381-”?1851 counsel for the gpplicant,
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who may f£ile the rejoinder,{ if he so choose‘s; w‘ithin

a week theresdf ter,

May be listed for he;aring at the stage of

admission on 9. 3. 199 3.
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is stayed till the next dat;e.'

Vice Chgirman
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2dmn, Member

Attested hy me :-

advocate .






